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ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD

£
3 4w teE cewTRaL IS]
'M.AFNO. 1066/94 in 0.A.1213/94. |
[ - ,
(' Date of Orders 23-2-95,
Between: r
J.Papaiah. [ '
' ve Applicant,
aikd

1. Collector, CentraL Excise,
Baskeerbagh, Hyderabad.
2. The Secretary, Minlstry of Flnance,
Govt.of India, Nér Delhi-1.
Respondents.

-8

Advocate

|
For the Applicantz,%r. S.Ramakrishna Rao,
. Mr,N.V.Ramana,

For the Respondents% Addl.cGsC,
3 VICE~CHAIRMAN

CORAM: . ]
THE HON'BI.J/E MR,JUSTICE V.NEELADRI RAO 3
] .
THE HON'BLE MR,.R.,RaNGARAJAN : MEMBER(ADMN)

P
£ The Fribunal made ‘the following Order:
The bpplicant in the 04 filed this MA seeking /

v
9;

¢
direction to the %eqpondents-to reserve-one post of LDC proposed
to be filled in through departmental promotion committee. A
In Fhese circumstances, the following orders are

passed. ‘ / ) '

Any pro?otlon that is going to be made to the post of LD
from the quota for Gr.'D' will be subject to the result in the OE
List thé 0A for final hearing 1mmed1ately below -4

admigsions on 14-3-95,
The MA is ordered accordingly. ’
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| .
f EePuty Registrar({J)CC

© To / l ) \
{;xThe Collector, Central Excise, Basheerbagh, Hyderabad. o
2. The Secretary, Ministry of Finance, Govt.of India,

New ml "'1.
3. One copy tg Mr., S.Ramakrishna Rao, Advocate CAT,.Hyd

4. One copy to Mr,N.V.Ramana, Addl.OGSC.CAT.Hyd.
5. One spare FOpY.
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TYFED BY CHECKERS ¥y

COMPARED BY' ' APPROVED ©v

IN THE'CENTRAL ADMINISTRATIVE TRIBU.IFa
HYDERABAD BENCH AT HYDERAL AL

THE HON'Z3LE K MR.JUSTICE Ve NEELADRT i)

‘ VICE~CHAT PMAN

AND

THE HON'BLE MR.R. RAWGARA AN 3 M(Ad

a.

DATED: R}~ 2- ~1994 W’g /H,(%aﬁ

CRDER/JUDGEMTN 3 bﬂhﬁ/ 3{)

- M'A'/R'MC'A.'NO' | \OQBIQU\
0.A.No, \2\3 )C\ e
T.A.No, . : (w'p. ;

Admitteqd and Interlm dlrectlons
issued

Al lowdd.,

Disposed of with directions.

I I3 e )
Dismigsed.

~Dismissed as withdrawn

Dismfissed for default.
Orddred/Re jected

NQ order as to costs.






